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IN THE MATTER OF:

UP Bar Council E.N. 3
' ~h Ne. 16, Zila Bar Buildin®

PRIYANK BHARATI h N e hﬁm‘\m“\“
..APPLICANT(s)

VERSUS

STATE OF UTTAR PRADESH & ORS.
...RESPONDENT(s)

ADDITIONAL AFFIDAVIT ON BEHALF OF CHIEF ENGINEER
(GANGA), IRRIGATION AND WATER RESOURCE DEPARTMENT,
MEERUT STATE OF UTTAR PRADESH, IN COMPLIANCE OF
ORDER DATED 22.11.2024

1. That in the above-noted capacity, I am well conversant with the facts and

records of the present case and am authorized to swear the present

affidavit.

2. That in the present Original Application the Hon’ble Tribunal is
considering the issue of encroachment on the flood plains of river Budhi
Ganga originating from Village Deval of District Muzaffarnagar and

reaching to River Ganga at Garhmukteshwar of District Hapur.
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